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Economical assistance to SC/ST »-
families :

1244. SHRI NARAYAN KAR: Will

AT I v () #HRE w -
FRU T E_gg | the Minister of WELFARE be pleased to
o ] state total number of Scheduled Castes/
A N Scheduled Tribes families who have been
: - X 'TT ecopomically  assisted  during the first
e phase of the Seventh Five Year Plan at
- the end of December, 1987—Statewise?
w4, 1988 10 .
wIY, 1988 . 6
a 1988 7 THE DEPUTY MINISTER IN THE
T’r’l ! - MINISTRY OF WELFARE (SHRIMAT]
% 1988 : 4 SUMAT{ ORAON): A statement show-
¥+, 1988 : 16 ing total number of Scheduleq Castes/
G!c«,(é, 1988 8 Scheduled Tripes families, economically
— assisted during the period from April,
97T 51 1985 to December, 1987, State'U.T.-wise
is laid op the Table of the House.
Statement o

No. of SC|ST families economically assisted durirg the first phcSe of Severth
Flve Year Flan beginning from April, 1985 1o Deccemter 1687

S. No. States{UTs Scheduled Castes Schedrled Tritces
1 2 ' 4

1. Andhra Pradesh 791555 262579 )
2, Asam . . . L . 37636 ’ 51826

3. Bthar . . . . . 694613 347394

4, Goa*) - - e v e oW s 3686 1791

*Includes Daman and Diu (UT) also.
N,A, — Not applicable
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;o Questigns 52 .

[ RAJIYA SABHA ]
1 2 3 . 4
5. Gujarat 126339 192627
© 6. Harvana . . . . .. 119902. N.A.
’ 7. Himachal Pradesh 77901 11697
8, Jammu & Kashmir 78'11’2~ : N.A.
9, Karnataka * ' 276612 . 28315
10, Kerala 125349 13351
1i. Madhya Pradesh . 510335 . 611080
12. Maharashtra . - 296804 ' 239238
13. Manipur . . s 917 12411
14, Orissa . . . 249816 . T 34709
15. Punjab . . 155821 N.A."
16. Rajasthan . 331879 211329
17. Sikkim . 3314 9791
18, Tamil Nadu . 581997 . 26486
19, Tripura 13687 27594
20, Uttar Pradesh . 1030212 11552
21.. West Bengal 678530 200309
22, Chandigarh 1208 NAS
23, Delhi . 20439 . N.A.
24, Pondicherry . 6380 ’ NA. -
25, A. & N. Islands N.A. . ‘ 23458, }
TaraL ¢ 6142744 2608714

Mineraly Based Industries

1245. SHRI NARAYAN KAR: Wil
the Minister of STEEL AND MINES
be please! to statc : R

(a) what are the number of mineral-
based industries jset up so far in different
State with their locations; and

(b) what is the number of such indus-
tries proptsed 1o be set up, State-wise,
during the remaining period of the Seventh
Plan ?

THE MINISTER OF STEEL AND
MINES (SHRT MAKHAN LAL FOTE-
DAR) : (a) and (b). The information is
being collected and shall be laid on the
Table if the House. o

Funds for the development of “women
and children in rural areas

1246. SHRI NARAYAN KAR. Wil
the Ministey of AGRICULTURE be plea-
sed to state the funds allocated to the

I .
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